One Officers Training Academy (OTA) in Chennai is already functional. The Government has
approved setling up of 8 second OTA at Gaya, Bihar. Neceszary steps have been initiated to make

the Academy functional .

A number of steps have been taken to attract the talented youth to join the Armed Forces. All
officers including thase in Short Service Cammission (SSC) are now eligible to hold substantive rank
of Captain, Major and Lieutenant Colonel after 2, & and 13 years of reckonable service respectively.
The tenure of 830G officers has been increased from 10 years to 4 years. A total number of 760 posts
of Lt. Colonel have been upgraded to Colonel towards implementation of AY Singh Committee
Report (Phase-1). Further, 18%4 additional posts in the rarks of Colonel, Brigadier, Major General
and Lieutenant General and their equivalents in the other two Services have been upgraded towards
implementation of AV S8ingh Committee Report (Phase-11). The implementation of recommencdations
of the VI Central Pay Commission with substantial improvement in the pay structure of cfficers of

Armed Forces, is expected to make the Services more attractive.

The Armed Forces have also undertaken sustained image projection and publicity campaign to
create awarensss amaong the youth on the advantages of taking up a challenging and satisfying
career. Awareness campaigns, participation in career fairs and exhibitions, advertisements in print
and electronic media, mativational lectures in schools colleges are also some of the other measures

in thig direction.
Merger of HSL with Indian navy
4345, SHRI NANDI YELLAIAH: Wil the Minister of DEFENCE be pleased to state:

(a) the reazons for not completing the process of the merger of Hindustan Shipyard

Limited (HSL) of Visakhapatnam with Indian Navy even after four years;

€s))] the total period and amount of arrears of salaries due as on today to workers of

Hindustan Shipyard Limited, Visakhapatram;
Gl whether the arrears of salaries shall be paid to the workers; and
(d) it a0, the time by when arrears of salaries shall be paid to the workers?

THE MINISTER OF STATE IN THE MINISTRY CF DEFENCE (SHRI M.M. PALLAM RAJUY: (&)
Government already transferred HEL, which was earlier under the Minigtry of Shipping to the
Department of Defence Production, Ministry of Defence by way of amendment of the Allocation of

Elginess Rules on 23rd February, 2070,
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(b) Amount of Re.47.70 crares i due ag arrear towards 1997 pay revision and 2007 pay

revision.

(c) and (d) HSL is not in a healthy financial situation. As on 31.3.2002 this Shipyard has
accumulated loeses of He.987.43 crores and the negative networth of RBs 485 .44 crares. In the wage
revision settlement entered into with the Union by the Management of H3L, it was agreed that
payment of arrears on account of revigion will be made baged on the improvement in the financial
position of the Company. However, revised salaries are being paid. Ministry of Defence are

processing a proposal for financlal restructuring of HSL in congultation with the Shipyard.
State of art OFC network for defance forces
4344, SHRINANDI YELLALAH: Wil the Minister of DEFENCE be pleased to state:

(a) whether Government hag finalized nearly Be. 10,000 crores highly secure and state-of -

the-art Optical Fibre Cable (OFC) network for the Army, Navy and Air Farce; and

(o) if 20, the details of advantage of this OFC in the Defence network of Army, Navy and
Air Force?

THE MINISTER OF DEFENGCE (SHRI A.K. ANTCONY): (a) and (k) The Government has
approved Rs.9175.16 crores far setting up a nationwide dedicated and secure exclusive optical fibre
cable network for Army, Navy & Alr Force. This will provide a dedicated and secure network for a

pan India gystem to meet security concerns.
Delay in delivery of AWACS by Israsl

14347, SHRI LALIT KISHORE CHATURVEDI: Wil the Minister of DEFENCE be pleased to
state:

(a) whether Indian Air Fore had struck a deal for purchase of three AWACS with lsrael of
which the first aircraft came after a delay of one year, and the second is to be followed after a delay of

seven manths;
(b)  thetime by when the third AWACS is to be delivered;
b whather it is adequate for country's Air Force; and

() whether there is any plan to produce the system in India itgelf, In collaboration with

lsragl?

1 Criginal notice of the question was received in Hindi.
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